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Natae ofthe corporate debtor: Rahul Sales Limited; Date of comtnenceraent of CIRPi 14.09.2023; List of creditors as on: 09.O5,2O24

Lfut of op€mtional ctedltors lother tbaa Worklre! and Eaployces aE.l covefllment Duesl
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1 Kudos Chemie
Limited

28.O9.2023 959,O2,38,23
9

252,90,77,662 Operatio
nal Claim

Nil Nil No Ni1 Nrl Nil 706,11,60,
577.OO

Nil

2 AAR PEE Centre
Commercial
Premises
Co-Op Society
Limited

03.o5.2024 25,1 1,860 22,23,963 Operatio
na] Claim

Nit Nit No Ni1 N11 Nil 2,87,897 Nit Application
Iiled for
condonation of
delay under
Regulation l3
(1C) of the IBBI
(lnsolvency
Resolution
Process for
Corporate
Persons)
Rezulations

3 Green Woods C0-
Operative Housing
Society Limited

27.05.2024 6,82,400 5,r9,324 Operatio
nal Claim

Nil No Nil Nil Nil Nil 1,63,076 N11 Application
filed for
condonation of
delay under
Regulation 13
(lc) of the IBBI
(Insolvency
Resolution
Process for
Corporate
Persons)
Rezulations


